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S widitional measures of die-
have been mecenfly imued to the field
include sale of synthetic textiles and other

consumer  items like électronic goods and
other miscollameous iterns to

(i) Military and Para-Military Orga-
nisations f(:lr the use of tneir per-
3 an

(i) National Consumers Cooperative
Federation Limited for sale to
bonafide Clooperative  Societies,
mﬂ Bazars and Sahakari Bhan-

Imcrease in Wholesale Price Index

#83, SHRI S. JAGANATHAN :
SHRI M. KALAYANASUNDA-

Will the DEPUTY PRIME MINIS-
TER AND MINISTER OF FINANCE
be pleased to lay a statement showing:

, (a) the analyais of the rate of increase
in the wholesale price and the consumer
price during the last twelve months;

(b) whetheritisa fact that the wholesale
pric= index of all commodities has gone up
abnormally since the presentation of

¢) the causes for the spurt in this
index;
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THE MINISTER OF STATE IN THE
gl!N!B’l‘R'Y OF FINANCE (SHRI
ATISH AGARWAL); (a) Between May
1978 and May 1979 the Wholesale Price
Index has gone up by 7+ 3 per cent and  the
Consumer Price Index by 5 per cent.
(Details may be seen in the Statement).

{b) to (d). The important factors which
have contributed to this price rise are
seasonal pressures, upward adjustments
in administered prices and higher import
costs of petroleum products, cement, iron
and steel and edible oils and rapid ex-
pansion in money supply during the last
three years. A -6 per cent rise in prices
since the pressntation of the Budget so
far i.6. upto agrd June, 1999 is no doubt
a cause of concern  However, in view of
the fact that some of these i nereases are
seasonal and likelv to 1everse themselves
later and that som» are on account of
a’dministered prices which are not likelv
to be reprated in the near future, the price
rise so0 fat isnot an indication ofa run-away
inflation,

{e) The important measures adopted bv
the Government to check the extent of
price rise include: coming into effect of
expanderd public distribution system from
Julv 1, 19709, postponing the pavments
of instalments of compulsory deposits and
tightening of bank credi. particularly
in respect of sensitive commodities like
sugar, pulses, vilseecds and vegetable oils,
and import of commodities in short supplv
such as vegetable oils, steel, cement and
rubber,

Analyses of rate of increase in Wholesale and Consumer Prices

Index Numbersof AllIndia Industrial
Wholesale Prices  Workers” Consumer

Month (1970-73s= 100) Price (1960a 100)

b Index Percentage Index  Perceat
change change
over the over the

10us vigus

!:;’gth F:Outh
1 2 3 4 5 6

May . . . . . 1978 183-1 +0'3 838 +0°3
June . . . . . 1978 1By 7 +o0'g 837 12
July e e e e 1978 186-9 +11 $30 +o'9
Avgust . ., . . 1978 186'9 +0t 39t +0'8
September . . . 1978 1865 —0 2 336 +1'5
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- November, . . ., . . 1978 187 awr 840 . Noﬂl-'

~'December C e 1978 853 i1 ggE o Sl

o Jamimey L . L 1979 1853 Nochange g3z —o'9

February , , . . . 1979 184'6  —0'g 929 —o'g

March |, . . . . 1979 189'0 +2-4 332 +0°9

A‘P"“ . . . . o 1979 1936‘ +2°4 337 '+1-5
May . . . . . 1979 - 196:8* 417 339

* Provisional, .

Disposal of Income-tax Cases of Ansal
Group

*g4. SHRI C.K. CHANDRAPPAN :
will the DEPUTY PRIME MINISTER
AND MINISTER OF FINANCE be
pleased to state :

(a) whether he has reccived a represent-
ation  requesting him to take effective
steps for the speeay disposal of the Ansal
Group nfcas:sin whizh the concealmentof
Tncome-tax o the tune of 5.5 crores is
involved ;

(1)) wh ther it is a fact that these cases
are pmdmg for the last five years;

(c) whatarethe details regarding these
cases and what afe the reasons for this
inordinate  delay in disposing of these
important’ cases ; and

(d) what are the steps that have bewn
taken for thespeady dispasal of thesecyges ?

THE MINISTER OF STATE IN THE
‘MINISTRY. OF FINANCE (SHRI
‘ZULFIQUARULLAH) :(a) A representa-
tion hay recently been received ‘alleging
large scale evasion of tax by the Ansal
Group and requesting for ex ious
disposnl of income-tax asscssments in this
group of Cascs,

(b}, (e) and (d). There is only one case

which is pt‘ndmg for more than last 5 yegrs

However, there are 3 other cascs. where
assessments were pcndmg 5 years back
andthea once b

1ed buthave since heen set atide or re-
opened and the set aside and reopened
asessments afe pending  as on today.

Details of these cases are as follows t—

(¥) Strl Chiranjilal  '3565-66, -
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The income-tax authorities  had
conducted searchesin thisgroup in Decem-
ber, 1973. During the course of these

scarches, besides cash -of Ry. 2.20 lakhs, a
large  number of books of account,
documents and pa were a]so seized.
In order to --coﬂuﬁ;rc and for speedy
_investigations, the cases of the group bhave
“been centralisedin the Charge' of theCioms
missioner of Inomestax , Central.Y, New
Delhi early this year, A large number of
assessmentsforthe earlier years ha e been
rcopencd, as 8150 & numbeér of & Nents
have since then heen completed in’ this
group. Al cfforis are being made for
speedy disposalof the cases,
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*3s, DR. BIJOY MONDAL :
SHRBHN ANT DAVE :
Wm the  DEPUTY
MINISTER AND MINI‘ETE’ERI%%
FINANCE br pleased to state :

{a) whether soi'ed notes worth Rs, 6o
lakhs meant for destructionalegedly founa
their way back to the cash counters in the

office of the Reserve Bank of India, Banga-
lore 5 ) o -

(b) ifno, whether any in uiry has been
conducted intothe matter q o

{c) whether any arrest has also betn
» 3 and

(d) natyre of action taken ngdmt :hc
_persons found suﬂtyandneps taken o pre-
‘vent such occurrences?
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